Date of Orders10a3-92,
Between: .

p,Satyanarayana, o’ ’
e« Applicant

1. The sub-Divisional Officer, A
'relecomunications. Rajahmundry - 103, ‘ o

2., The Sub=Divisiona) Officer,
Kakinada -~ 059 ‘ -

ve Respondentg, s
For the A Pplicant: Mr.K.L.Naruimhmn. Advocate
For the Respondents; Mr, N.v.Ramana ¢« AA4l, CGsc,
CORAM;

THE HON'BLE MR, R.BALASUBRAMANIAN s MEMBER (ADMN)
| . AND : |
THE HON'BLE MR.T .CHANDRASEKHAR REDDY s MEMBER(JuLL)

(Order of the Divisien Bench Dictated by Hop'ple 8ri.R,Bal asubraw:.
manian, Member (Admn ) ) _ ]

Lol

When this case was takeneup for adnission hearing the
learned coungel for the Respendentg pPointed out that the applicant had

]
termination from January, 1992, and to take him back into service,
On hearing both 2ides we feel that the Regpondentg should be given
an epportunity to dispose~of the representation ge, 11-1-.1992,
Accordingly the Respondents are directed to di spose-of the represenw

to be aggrieved, he will be at liberty to approach this Tribynal
afresh #naccordance with law,

d. By way of interim Reasure, the Respondents are directegd
to continue to engage the applicant Providedi- :
' (a) there ig work; ,

(b) if hig Juniers are engaged

3. With the above directionjand interim relief, the Original
application is disposed~of at the admission stage itgelf, -

No order as to, costs, [_V%

l
|
' | : Deputy Registrar(J) 153 77/

To ' . )

1. The Sub-pivjlsional Officer, \Telecctmnunicat:ions. Rajahmundry.103
2, The sub-Div:ljsi_onal,Officer. Telecommunicationg, pat-rrany
da

3. One copy to m,R.L.Narasimham._ Advocate, 2-2-186/17/q/1.
) .Bagh Amberpet, Byd-13, C

4. One copy to mr, N.V.Ramana  a¢dl. pgge. CAT WX

- ORe Spare copy. .

N\ Qo



- B¥PED BY
- @HECKED RY

I THE CENIRAL ADMINISTRATIVE TRIBUNAL
HYDERABAL' BENCH AT HYDERABAD

THE HON“BLE MR, \\///ﬂ " v.c.

THE HON'BLE MR.R.BALASUBRAMif/?N:M(A)

AND
THE HON'BLE MR .T .CHANDRASEKHAR REDDY3
: M(JuDL) -
D

THE HON'BLE MR.C.J.ROY 3 MEMBER{ JUDL )

DATED: |0 _js RETY) \u/////

ORDER/ JUBGMENT 3

R.A/C.A/ M.A.Ne, ' . —
~in '

o.ac. Q09 |G 1~

T.A.No, (W.P.No, ')

Admitted and interim directions
issyed., )

ith .directfions.
Ml

Dismidsed *: ' . ‘
L .
W‘ H
Dismifssed as i_ /9/7")/ f‘
Disnfissed for 1€Efa _ s
! . 3
M: &, Ordered/ Rejected. e !

~Ne order as tolessts,





